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No. 479/3/2017(1ll)

ELECTION COMMISSION OF INDIA

CORRIGENDUM
Nirvachan Sadan, Ashoka Road, New Delhi — 110001 Dated : 1 2™ June, 2017/
22 Jyaistha, 1939(Saka)

In column (3) of the Table appended to in the Commission’s Notification No.
479/3/2017(111) dated 12™ June, 2017, issued under sub-sections (1) of Section 3 of the
Presidential and Vice-Presidential Elections Act, 1952 (31 of 1952), the existing entry in
respect of officers appointed as Assistant Returning Officers for the Presidential Election,
2017 from Punjab, namely, “Shri Shashi Lakhanpal Mishra” shall be read as “Smt.
Shashi Lakhanpal Mishra” and “Shri Anil Vij, Additional Secretary’ shall be read
as “Sardar Surinder Pal, Deputy Secretary”.

By Order,
VARINDER KUMAR,
PRINCIPAL SECRETARY,
No. 479/3/2017(11I)
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